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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 06/2024/EZ

Babuli Jena and Others Applicants
--Versus--

State of Odisha and Others Respondents.

COUNTER AFFIDAVIT FILED ON BEHALF OF
RESPONDENT NO.7

I, Purna Chandra Dalai, aged about 54 years, S/O- Late Harekrishna
Dalai, at present working as Additional Chief Engineer in the Office of the
Engineer-In-Chief, Rural Works, Odisha, Bhubaneswar and in charge of
Superintending Engineer, Panikoili (R&B) Division, At/Po/P.S- Panikoili,

Dist- Jajpur, do hereby solemnly affirm and state as follows:-

1. That, I am working as Additional Chief Engineer in the Office of the
Engineer-In-Chief, Rural Works, Odisha, Bhubaneswar and in
\Q"‘ charge of Superintending Engineer, Panikoili (R&B) Division,

Panikoili, hereinafter referred to as the answering respondent No.7.
2. That I have gone through the contents of the Original Application as
well as the annexures appended thereto and have understood the
contents thereof. I am well acquainted with the facts of the case and

as such competent to swear this affidavit in my official capacity.
3. That as regards to the averments made in Original Application, it is
humbly submitted that this Respondent No.7 offers no comments,
% @\Eemg not coming under the jurisdiction/ competency, except with a
$5)

mention that the vehicles carrying minor minerals mined from
AMBIKA PRASAD RAY
NOTARY, CUTTACK TOWN
REGD. NO-ON-58/2004
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Rahadpur Stone Quarry are mostly plying on these two roads
namely i) Kabatabandha- Manjuripda Road and ii) Kabatabandha-
Rekhideipur Road having connectivity to NH-53. These roads suffer
wear and tear due to transportation on minor minerals.

4. That the facts stated above are true to the best of my knowledge and

based upon official records available.

VERIFICATION

I, Purna Chandra Dalai, aged about 54 years, S/O Late Harekrishna
Dalai, at present working as Additional Chief Engineer in the Office of the
Engineer-In-Chief, Rural Works, Odisha, Bhubaneswar and in charge of
Superintending Engineer, Panikoili (R&B) Division, At/Po/P.S- Panikoili,
Dist- Jajpur, do hereby verify that the contents of the above affidavit are
true and correct to the best of my knowledge as derived from official

records and that nothing material has been concealed there from.

Verified at Cuttack on this the & ‘-’ day of September, 2024.

Cuttack PL{ N AA L,mfm D &(Du '

VERIFICANT
o Superintending Engir -~
/ pPantkoililR&E) Divisicn
1 S ASAD RAY
AMBIKA PR“ o
NOTARY cutt ACK TOWN
- ~ N -:..':‘:‘;(}OA

- Rl
REGD. NO-

Dt.2 L4’.09.2024




236
X

AFFIDAVIT.

[, Purna Chandra Dalai, aged about 54 years, S/o. Late Harekrishna
Dalai, at present working as Additional Chief Engineer in the Office of the
Engineer-In-Chief, Rural Works, Odisha, Bhubaneswar and in charge of
Superintending Engineer, Panikoili (R&B) Division, At/ Po/ P.S-

Panikoili, Dist- Jajpur, do hereby solemnly affirm and state as follows :-

1. That, I am respondent No.7 in this Original application. I am well
acquainted with the facts of the case and as such competent to swear

this affidavit in my official capacity.
e \t’ \That the facts stated above are true to the best of my knowledge and
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